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RBI1/2019-20/214
A.P. (DIR Series) Circular No. 30 April 15, 2020

To,

All Authorized Persons

Madam / Sir

Investment by Foreign Portfolio Investors (FPI) in Government Securities: Medium

Term Framework (MTF)

Attention of Authorised Dealer Category-I (AD Category-I) banks is invited to Schedule 1 to
the Foreign Exchange Management (Debt Instruments) Regulations, 2019 notified vide
Notification No. FEMA. 396/2019-RB dated October 17, 2019, as amended from time to time

and the relevant directions issued thereunder.

2. A reference is also invited to the following directions issued by the Reserve Bank:
a) A.P. (DIR Series) Circular No. 26 dated March 27, 2019;
b) A.P. (DIR Series) Circular No. 24 dated March 30, 2020;
c) A.P. (DIR Series) Circular No. 25 dated March 30, 2020; and
d) Circular No. FMRD. FMSD.No. 25/14.01.006/2019-20 dated March 30, 2020.

3. Revision of investment Limits for FY 2020-21
a. The limits for FPI investment in Government securities (G-secs) and State
Development Loans (SDLs) shall remain unchanged at 6% and 2%, respectively, of

outstanding stocks of securities for FY 2020-21.

b. In terms of A.P. (DIR Series) Circular No. 25 dated March 30, 2020, all investments

by eligible investors in the specified securities will be under the Fully Accessible

Route (FAR) from the date on which the FAR comes into effect. Also, all existing FPI
investments in the specified securities shall be reckoned under the FAR. The
calculation of outstanding stock of G-secs and utilization levels of limits under the

MTF has accordingly been adjusted.

c. The allocation of incremental changes in the G-sec limit (in absolute terms) over the
two sub-categories — ‘General’ and ‘Long-term’ — shall be retained at 50:50 for FY
2020-21.

Foretrer e fafRewe e, 3 Fraters wam, i whome, adie @ fig 7, 9, §a5-400001. 97T
HI: (91-22) 2260 1000, % (91-22) 22702290 £-HeT: cgmfmrd@rbi.org.in

Financial Markets Regulation Department, Central Office Building, 9" Floor, Shahid Bhagat Singh Marg, Fort, Mumbai — 400001. India
Tel: (91-22) 2260 1000, Fax: (91-22) 22702290 e-mail- cgmfmrd@rbi.org.in

[ TRl ST £, TR A ARE |



mailto:cgmfmrd@rbi.org.in
mailto:cgmfmrd@rbi.org.in
https://rbi.org.in/documents/87730/39016390/FEMA396_17102019.pdf
https://rbi.org.in/en/web/rbi/-/notifications/investment-by-foreign-portfolio-investors-fpi-in-government-securities-medium-term-framework-11513
https://rbi.org.in/en/web/rbi/-/notifications/investment-by-foreign-portfolio-investors-fpi-investment-limits-11848
https://rbi.org.in/en/web/rbi/-/notifications/-fully-accessible-route-for-investment-by-non-residents-in-government-securities-11849
https://rbi.org.in/en/web/rbi/-/notifications/-fully-accessible-route-for-investment-by-non-residents-in-government-securities-specified-securities-11850
https://rbi.org.in/en/web/rbi/-/notifications/-fully-accessible-route-for-investment-by-non-residents-in-government-securities-11849

d. The entire increase in limits for SDLs (in absolute terms) has been added to the
‘General’ sub-category of SDLs.

4. Accordingly, the revised limits (in absolute terms) for the different categories, including the
limits for corporate bonds announced vide A.P. (DIR Series) Circular No. 24 dated March 30,
2020, shall be as under (Table 1):

Table - 1: Investment limits for FY 2020-21

T Crore
G-Sec - G-Sec — SDL - SDL - Corporate Total
General Long Term | General | Long Term Bonds Debt
Current FPLlimits | 5 46 100 1,15,100 | 61,200 7,100 | 3,17,000 | 7,46,500

Revised limit for
the HY Apr -Sept
2020 2,34,531 1,03,531 64,415 7,100 429244 | 8,38,821

Revised limit for
the HY Oct 2020-

Mar 2021 2,34,531 1,03,531 67,630 7,100 541,488 | 9,54,280

5. AD Category — | banks may bring the contents of this circular to the notice of their

constituents and customers concerned.

6. The directions contained in this circular have been issued under sections 10(4) and 11(1)
of the Foreign Exchange Management Act, 1999 (42 of 1999) and are without prejudice to
permissions/approval, if any, required under any other law.

Yours faithfully

(Dimple Bhandia)
General Manager-in-Charge
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